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1. Reply on behalf of Respondent No. 2, Central Pollution Control
Board in compliance of Notice dated 25.11.2022 in OA No.
28/2023, in re: News item published in the newspaper The Hindu,

dated 02.01.2023 entitled “2 workers killed, 17 injured in Nashik

Chemical Factory Fire”.
Annexure-1: A copy of email dated 02.01.2023 requesting
Maharashtra Pollution Control Board (MPCB) to ensure immediate

steps for sampling/monitoring of environmental pollutant(s).
Annexure-2: A copy of preliminary report dated 02.01.2023

submitted by MPCB.

Annexure-3 : A copy of letter no. CB/RONK/CD/230102000 1/2023

was issued by Respondent no. 1 to Respondent No. 5.
e 1 1 .2022.
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Scientist E

Central Pollution Control Board
Delhi- 1 10032

Date: 20.01.2023

Place: Delhi



BEFORE THE HON’BI.F, NATIONAL GREEN TRIBUNAL,
PRINCPAL BENCH

ORIGINAL APPLICATION NO 28 OF 2023

IN THE MATTER OF:

IN RE: NEWS ITEM PUBLISHED IN THE NEWSPAPER THE HINDU,
DATED 02.01.2023 ENTITLED “2 WORKERS KILLED, 17 INJURED IN

NASHIK CHEMICAL FACTORY FIRE”

REPLY ON BEHALF OF RESPONDENT NO. 2 CENTRAL POLLUTION

CONTROL BOARD, (CPCB)

MOST RESPECTFULLY SHOWETH:-

I, Dinabandhu Gouda S/o Shri Brundaban Gouda aged about 50 years working

in the capacity of Scientist- E with Central Pollution Control Board, having

gBl]}@cp at Parivesh Bhawan, East Arjun Nagar, Delhi-110032, do herebyf/ _ v\- + nh_ o / R\
'\

,s,dIR#lily affirm and sincerely state on oath as follows:
J/

\ j
/i

It

r: 1;'+h,t I ,m p„„„tly w.,ki„g i„ th, ,,p„ity ,f S,i„,ti,t- E ,t Central

Pollution Control Board (hereafter called as CPCB), and have been

authorized to file the Present Affidavit. I have read and understood the

contents of the copy of the above Petition and I have perused the

documents annexed therewith9 and as I am conversant with the facts and

circumstances of the present case, I am duly authorized and competent to

file the present Counter Affidavit on behalf of the Respondent No. 2.

/-

/,':.

{{}:

2. That news report with regard to the above titled matter was published in

Time of India, New Delhi edition on 02.01.2023 and on the basis of the

same suo motu cognizance of the issue was taken by this Hon’ble

Tribunal
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3. That vide email dated 02.01.2023 the answering deponent has requested

Respondent No. 1 namely Maharashtra Pollution Control board to ensure

immediate steps for sampling/monitoring of environmental pollutant(s)

and contain discharge/emission of the same. It was further directed that

Respondent No. 1 shall submit a preliminary report of the incidence to

Respondent No. 2 at the earliest.

True copy of email dated 02.01.2023 is annexed hereto and marked as

Annexure-1 .

That vide

preliminary re

.In the said reF
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Of

email dated 02.01.2023, Respondent No. 1 submitted a

port with Respondent No.2.

on it was submitted by Respondent No.1 that:-

i.

ii.

Blast took place in the reactor causing fire in nearby storage area

of raw material, intermediate products, finished products and

wastes resulting in heavy emissions causing damage to

envlronrnent.

Huge and uncontrolled fire due to the haphazard storage of the

raw material, intermediate products, finished products and

wastes. products and wastes.

True copy of preliminary report dated 02.01.2023 submitted by

Respondent No. 1 is annexed herein and marked as Annexure-2.

4. That letter no. MPCB/RONK/CD/2301020001/2023 was issued by

Respondent no. 1 to Respondent No. 5. wherein respondent No. 5 was

directed that: -
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le The burnt raw material and finished products, spilled contaminated

soil, sand, debris lying on floor and drums containing chemicals shall

be safely and scientifically disposed off to CHWTSDF as per the

provision of environmental enactment;

The unit shall not start its manufacturing activity till permission from

DISH Authority and Maharashtra Pollution Control Board is obtained.

ii.

$$$- Ji}b. True copy of letter no. MPCB/RONK/CD/2301020001/2023 was

IF/f:b t::•:: :nI: : • = = = =: :: >X s s u e d b y ]B( e s P on dent noel to Respondent No 85 is annexed here in and

!' ' } }Marked as Annexure-3.
F//J

:>//

g;’? b---::':;g That pursuant to the above said, notice dated 9th of January 2023 was

served upon the answering deponent whereby which the answering

deponent has been directed to appear before the Hon’ble tribunal on

23.0 1 .2023 .

\’

nb,n+B++

6. That in view of the facts indicated in earlier paras it is respectfully prayed

that necessary directions be passed by this Hon’bie Tribunal.

DEPONENT

+I=n=%3:::1t=;! e6:1:11TJ?9: 1::Ii ::1: :1 IS a W Ia1

1rIHimiT:Wi:Hi:
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VERIFICATION

I, the above named deponent do hereby verify that the contents of my above

affidavit are true to my knowledge and belief based on official record. No part

of it is false and no material has been concealed therein.

yerified at Delhi on this 20th day of January, 2023 .
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1/10/23, 5:27 PM Email

https://email.gov.in/h/printmessage?id=58501&tz=Asia/Kolkata&xim=1 1/1

From : BHARAT KUMAR SHARMA <bksharma.cpcb@nic.in>
Subject : Preliminary report on fire accident at M/s Jindal Poly Films, Igatpuri taluka, Nashik

To : MS MPCB <ms@mpcb.gov.in>
Cc : AST MPCB <ast@mpcb.gov.in>, RO Nashik <ronashik@mpcb.gov.in>, Pratik Bharne

<pratik.cpcb@gov.in>, Dinabandhu Gouda <dinabandhu.cpcb@nic.in>, Dr Supate MPCB
<pso@mpcb.gov.in>

Email BHARAT KUMAR SHARMA

Preliminary report on fire accident at M/s Jindal Poly Films, Igatpuri taluka, Nashik

Mon, Jan 02, 2023 02:24 PM

Sir,

This has reference to  news item about  fire incident (https://timesofindia.indiatimes.com/city/nashik/2-workers-killed-17-injured-in-nashik-chemical-factory-
fire/articleshow/96669017.cms) in the production unit of M/s Jindal Poly Films in the Gonde industrial area, Igatpuri taluka, Nashik. 

It is requested to kindly arrange to take immediate necessary actions to sample/monitor environmental pollutant(s) and contain discharge/emission of the
same due to the above referred incident. Further, a preliminary report about the incident may also kindly be provided at the earliest. 

Regards,

भरत कु  शर्मा /Bharat K Sharma
क्षेत्रीय निदेशक /Regional Director
कें द्रीय प्रदू षण नियंत्रण बोर्ड / Central Pollution Control Board
क्षेत्रीय निदेशालय पुणे/ Regional Directorate Pune

85462/2023/LAW-RD (Pune)
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1/10/23, 5:42 PM Email

https://email.gov.in/h/printmessage?id=58513&tz=Asia/Kolkata&xim=1 1/2

From : ronashik@mpcb.gov.in
Subject : Re: Preliminary report on fire accident at M/s Jindal Poly Films, Igatpuri taluka, Nashik

To : BHARAT KUMAR SHARMA <bksharma.cpcb@nic.in>
Cc : ms@mpcb.gov.in, pso@mpcb.gov.in, sronashik@mpcb.gov.in, psodivision@mpcb.gov.in, poonam poyrekar

<poonam.poyrekar@mpcb.gov.in>

Email BHARAT KUMAR SHARMA

Re: Preliminary report on fire accident at M/s Jindal Poly Films, Igatpuri taluka, Nashik

Mon, Jan 02, 2023 06:04 PM
4 attachments

Sir,
As per your instruction submitted herewith the preliminary report on fire accident at M/s Jindal Poly Films, Igatpuri taluka, Nashik.

Regards,

Ravindra Andhale,
Regional Officer
Maharashtra Pollution Control Board, Nashik.

From: BHARAT KUMAR SHARMA <bksharma.cpcb@nic.in>
Sent: Monday, January 2, 2023 2:24 PM
To: Pravin C Darade <ms@mpcb.gov.in>
Cc: Dr. Jitendra Sangewar <ast@mpcb.gov.in>; RO Nashik <ronashik@mpcb.gov.in>; Pratik Bharne <pratik.cpcb@gov.in>; Dinabandhu Gouda <dinabandhu.cpcb@nic.in>;
Dr. Amar Supate <pso@mpcb.gov.in>
Subject: Preliminary report on fire accident at M/s Jindal Poly Films, Igatpuri taluka, Nashik
 
Sir,

This has reference to  news item about  fire incident (https://timesofindia.indiatimes.com/city/nashik/2-workers-killed-17-injured-in-nashik-chemical-factory-
fire/articleshow/96669017.cms) in the production unit of M/s Jindal Poly Films in the Gonde industrial area, Igatpuri taluka, Nashik. 

85465/2023/LAW-RD (Pune)
4
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1/10/23, 5:42 PM Email

https://email.gov.in/h/printmessage?id=58513&tz=Asia/Kolkata&xim=1 2/2

It is requested to kindly arrange to take immediate necessary actions to sample/monitor environmental pollutant(s) and contain discharge/emission of the
same due to the above referred incident. Further, a preliminary report about the incident may also kindly be provided at the earliest. 

Regards,

भरत कु  शर्मा /Bharat K Sharma
क्षेत्रीय निदेशक /Regional Director
कें द्रीय प्रदू षण नियंत्रण बोर्ड / Central Pollution Control Board
क्षेत्रीय निदेशालय पुणे/ Regional Directorate Pune

 

Jindal Note.pdf
323 KB 

Jindal visit report.pdf
455 KB 

Photograph.pdf
943 KB 

Jindal Polyfilm20230102_17373363.pdf
67 KB 
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An incidence of fire accident occurred in M/s. Jindal Polyfilms Limited 

on 01/01/2023 at around 0800 Hours. Board’s Officer visited the site 

at around 1330 Hours. Three ambient air quality machines (HVS) are 

set to measure the air quality at: 

A1  The Herb  Farm 

A2 Mundhegaon corner 

A3 M/s. Global non-woven Ltd. 

The information gathered from the site is as under: 

There was a blast in the reactor causing fire to raw materials, 

intermediate products, finished products and waste materials stored 

near the reactor. One fatality and sixteen injuries (four critical) are 

reported by the industry representative. 

Wind direction is towards North West and nearest village Mukane 

(population around 3000)  is more than 2.0 Kilometers from the site 

of incidence. 

An incidence of fire also has occurred in January 2022 in this plant. 

The fire is not in control yet and Fire fighters along with NDRF and 

SDRF teams are trying to douse the fire. No Officers are allowed inside 

the plant. Details of Hazardous waste generated due to the fire 

incidence will be ascertained after the fire is doused and Directions 

will be issued to send the Hazardous wastes to CHWTSDF for scientific 

disposal. 

Directions to not to stop the industry till permission from DISH and 

MPCB is obtained will be issued to the industry. 

85465/2023/LAW-RD (Pune)
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Photograph at 1922 Hours 

 

Location of Blast 
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Location of Ambient Air quality Stations (A1, A2 and A3) and nearest village 

Mukane 

85465/2023/LAW-RD (Pune)
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Fire Incidence Photos of  

M/s. JINDAL POLYFILMS LTD, Mundegaon Tal – Igatpuri, Dist – 

Nashik. 

Visited on 01/01/2023 

Page 1 of 10 
 

 

 

 
 

Night view 01.01.2023 

 

 
 

Night view 01.01.2023 
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Fire Incidence Photos of  

M/s. JINDAL POLYFILMS LTD, Mundegaon Tal – Igatpuri, Dist – 

Nashik. 

Visited on 01/01/2023 

Page 2 of 10 
 

 

 

 
 

Night view 01.01.2023 

 

 

 
 

Night view 01.01.2023 
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Fire Incidence Photos of  

M/s. JINDAL POLYFILMS LTD, Mundegaon Tal – Igatpuri, Dist – 

Nashik. 

Visited on 01/01/2023 

Page 3 of 10 
 

 

 

 
 

 

Night view 01.01.2023 

 

 

 

 
 

Fire spot viral via what’s app 
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Fire Incidence Photos of  

M/s. JINDAL POLYFILMS LTD, Mundegaon Tal – Igatpuri, Dist – 

Nashik. 

Visited on 01/01/2023 

Page 4 of 10 
 

 

WhatsApp Video 

2023-01-02 at 11.51.35.mp4
 

 

Video -1  

 

WhatsApp Video 

2023-01-02 at 11.51.35(2).mp4
 

 

Video -2 

 

 

WhatsApp Video 

2023-01-02 at 11.51.36.mp4
 

 

Video -3 

 

 

 

 
 

AAQM at Hotel HERB Farm – Photo taken on 02/01/2023 
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Fire Incidence Photos of  

M/s. JINDAL POLYFILMS LTD, Mundegaon Tal – Igatpuri, Dist – 

Nashik. 

Visited on 01/01/2023 
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02/01/2022 

 

 
 

02/01/2022 
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Fire Incidence Photos of  

M/s. JINDAL POLYFILMS LTD, Mundegaon Tal – Igatpuri, Dist – 

Nashik. 

Visited on 01/01/2023 

Page 6 of 10 
 

 

 

 

 

 
 

Photo on 01/01/2023 – from Highway 

 

 
 

Photo on 01/01/2023 – from Highway - Time Evening 
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Fire Incidence Photos of  

M/s. JINDAL POLYFILMS LTD, Mundegaon Tal – Igatpuri, Dist – 

Nashik. 

Visited on 01/01/2023 

Page 7 of 10 
 

 

 

 
 

Photo on 01/01/2023 – from Highway - Time Evening 

 

 

 
 

 

Photo on 01/01/2023 – from Highway - Time Evening 
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Fire Incidence Photos of  

M/s. JINDAL POLYFILMS LTD, Mundegaon Tal – Igatpuri, Dist – 

Nashik. 

Visited on 01/01/2023 
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Time 7 pm  

 

 

 
 

 

Time 7 pm  
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Fire Incidence Photos of  

M/s. JINDAL POLYFILMS LTD, Mundegaon Tal – Igatpuri, Dist – 

Nashik. 

Visited on 01/01/2023 
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Time 7 pm  

 

 
 

Time 7 pm  
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Fire Incidence Photos of  

M/s. JINDAL POLYFILMS LTD, Mundegaon Tal – Igatpuri, Dist – 

Nashik. 

Visited on 01/01/2023 
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Time 8 pm  
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